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Win the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether some obstacles regardioa 
customs duty etc efC. are beiol experienced 
in getting gift of medical equipment and 
diagnostic aids being ai;cn by Indian 
Physicians in US; and 'II 

(b) if so, the details regardinB the 
procedure beir.g followed in tbis regard? 

THE MINlSTFR OF ST"TE IN THE 
MINISTRY OF HE-'L1"H AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): (~l) and (b). Detailed 
instruction, regarding the srJ.nt of custom, 
du~y exemption in H~$P~ct of medical 
equipment sought to be imp.(.)(ted from 
abroad by way of flee gift from the d,)non 
abroad ba~e heen laid dow1 io the NJti· 
ficatioD No. :'79!8J/Cu...,tom, d.tted 30th 
Sept~rtlber, 1983 i~'\ued by the Ministry of 
Fm'lnce (Department of Revenue). Under 
this Notification, the Government or India 
in the Mtnilitry of He 11th anJ Family 
WeJfar~ or the Dir:ctl)rat~ Oen ... r 11 of 
Helltb Services is authorised to l.sue 
Custom~ Duty Exemption ccrtlhcates in 
respect of the medical equipm!nt whiLh., 
fulfill~ tbe various conditions ISid down 
therein. 

Catering ArraD·~ements in Charmluar 
'Express 

10 

2452. SURf P. PENCBAlLIAH 
WJ)) the Mini5ter of RA ILI~VAYS be pteased 
to state: 

(a) whether catering arrangements have 
been provid~d in Charminar E&pre~s 

running between Hyderatnd and Madra5; 
and 

(b) if not t when such arrangement, arc 
proposed tl) be provided 1 

THE MINISTER OF STATE OF THE 
MINI~TRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (d) The 
catering requirements of passengen travel­
ling by Charm;nar Express are being ade­
quately met by the Static Units eo-route. 

(b) Does not arise. 

E'ItabJisbment of Autonomous In.t Hutfool 
(or Improvement or Water ReservoIr. 

2453. SHRI JAGANNATH" 

PATTNAJK: Will the 
WATER RESOURCES 
atato : 

Minisler of 
be pJeased to 

<a) whether it is a 'aet Ibat an Expert 
Committee was appointed by Union 
Government to luaest the establishment of 
autonomous insdtutiool for improvnnent 
of water reservoirs both at tbe Central and 
Stafe level; 

(b) -ir 10, whetber Government have 
received report in fbis resard; and 

(c) ir 509 tbe derail! or recommendations 
and tbe reaction of Government thereon? 

THE MINISTER OF WATER. 
RESOURCES (SHRI 8. SIIANKARA­
NAND) : (a) to (c). A Re~ervoir Sedimen­
tation Committee. s~t up to lugest 
Dleasures for improvement of sediment 
measuring technique's and suggest nornlS 
for plannina future rrojec(s, submitted it, 
report in July 1982 which was circul.ted to 
States in January, 1985. The Ccnke has 
advi .. ed SCate Governments 10 e\'olve a 
permanent mechanism at each of the 
reservoirs for measurement of t;ih ioflew f(1 

make a continuou, assessment of the actual 
sedimeot.ation taking place in various 
re!crvoirs. 

In August 1982, a Stnndhlg Committee 
was set np to review tbe existing procedures 
and to evolve unified proctduJe of dam 
safety for all the dams in India. The 
Committee submiUed its h!port in July. 1986. 
The main recommendation or the 
Committee that tbe States shall arrango 
safety review of dams which are more tban 
ISm in height or atore 50,000 dcre .. feet or 
more of water. by an iodependent pand or 
experls oo..:e in 10 years hal been accepted. 

I ntrodacti'!ft or P.I.eDger Traina on 
DI,a·Vasal Route 

2454. PROF. MADHU DANDAVATE : 
SHRI ANOOPCHAND SHAH : 

win tbe Minis"r of RAILWAYS be 
pleased to atate : 

(a) whetber Oovernment ate aware tbat 
there is a wide-spread discontent amona the 
people for Dot responding to their prealioa 
demand for introduction of passeoger traio, 
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OD the Diva-Vasat railway route which Is 
DSed at present exclusively f~r loads frafBc; 
and 

(b) if so, whether Goveromeftt propose 
to review their earlier tJecislon aDd introduce 
"auenger trains on tbls roufe to facilitate 
the implementation or tbe Jona ptndiol 
demand J for introduction or Pune­
Ahmedabad train via Dlve-Vasai route? 

THE MINISTER OF STATE OF THE 
MIN1STRY OF RAILWAYS (SHRt 
MADHAVRAO SCINDIA) : (a) and (h). 
There have Men demands for OpeD ina the 
D"va-Vnsai Road section ror passenger 
services, but inrrastructure facilities do Dot 
exist (or running of pissenger trains. 

W (Hk required (or urgradirl 
the .('ction for passenger services 
will call for heavy iove~tment which is not 
rea,ibl: at preseot due to Bcute scarcity of 
resourcel. 

OvtrbrJdge at Aut. Haft 

2455. SHRI VIJAY KU~fAR YADAV: 
Will the Minister of RI\ILWAYS be 
p:ea,ed to state: 

(a) whet her it is a fact that to reach 
upto the rlstform of Auta Halt (between 
Mokameh and Hathidab railway stations) 
in Ea.tcrn Ratl"'3Y, two railwal lines 
namely H,,'Wrab·Delhi 801' Barauni have to 
be cros~ed; 

(h) whether it;8 also a fact ttlat a 
number of 8ccid.:nts causing death have 
taken place at this place during the last t'\'O 

)eafS; und 

(c) if so. whether Government havo 
any proposal to construct an overbridge at 
Auta Halt ? 

THE MINISTER OF STATE OF THB 
MINISTRY OP RAILWAYS (SHRI 
MADIiAVRAO SCINDIA): (a) Yes, 
Sir. 

(b) The Halt station has been opened 
only on 17.2 87. No 8uch information is 
avaiiabJe witb tbe RaUway. 

"eatl, •• of I.dl. to be Held I. USSR 

24S6. SHRI HARIHAR SOREN: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pJeased to state : 

(a) tbe dates fix.ed (or fbe festival or 
India to be beld in tbe USSR; 

(b) whether Government have a proposal 
to oraaDise luch exhibition In Soviet Union 
every alternate year; and 

(c) if so, the advant.,et tMreof and 
the financial implications of sucb orgaoi. 
sation 1 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OP 
HUMAN RESOURCB DEVELOPMENT 
(SHR IMA TI KRISHNA SAH)) : (a) 
Festival of India in USSR will be held 
from 3ed Ju1y 1987 to July 1988. 

(h) No, Sir. 

(c) Does not arise. 

Ganga Bridge at Varanas' 

2457. SHRI ZAINUI.. BASHER! Will 
the Minister of SURFACE TRANSPORT 
be pl~8lCd to state: 

(a) 'he progress regarding the cons­
truction or the sec('od bridle over river 
Of nl8 at Varaoasi; 

(h) whether it is a fact that non­
acceptance of the lowest teoder submitted 
by tbe Uttar Pradesh Brid61c Corporation 
and lecommended by tbe Uttar. Pradesh 
GovtrnOlent is leading to further delay; aDd 

(c) if so, tbe reasons for not accepting 
the lowtst tender of tbe Uttar Pradesh 
Bridle Corporation? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) The State 
Government was advised in February 1987 
to award the work to MIs Hindustan Cons­
truction Company Ltd., whose t~Dder was 
evaluated to be the lowest responsive tender. 

(b) There bas" been DO ~cla)' due to' 




